FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ADISON GRANITO PRIVATE LIMITED
(Under sub-regulation (1) of requlation 36A of the Insclvency and Bankruplcy Beard of India
(Insolvency Resolution Process for Corporale Persons) Reguiations, 2016)

RELEVANT PARTICULARS
1. | Name of tha corporate debtor along Adison Granito Private Limited
with PAN & CIN/ LLP No. PAN: AAOCAT0S1E
CIN: U26841GJ2016PTCOBS81S
2. | Address of the registered office 1500, Shapam -V, Cpp. Kamayati Cub.
S.G. Highway, Vejalpur. Ahmedabad,
Gujarat, India, 380051
3. | URL of website NotAvaiable
4. | Details of place where majprdy of fixed Swey Nos. 529 1o 534, Bleshwar Taiod
assets are cated 1o Harsol Road. PO. Harsol. Taluka Talod,

L] [ = Distrct Sabarkantha - 383306
5 hsmlbocapaatyofmnmmctssewaas Not Applicable

6. | Quantity and value of man products/ Quantay - N/A
|| senvices soid in as! financial year | Value - NA L
7. | Number of empioyees/ workmen o DR | .
8. | Further details including last avalable Furthar Datais are avadable in the
fnancal statements (with schedules) Dataied EOI by E-mail:
of two years, lists of creditors URL cep adisongranio@gmail com

9. | Exgibilay for resolution appiicants under section | Further Detisds sre avaladle in the Detaled
252)(h) of the Code s avaliable at URL: EO! by E-mail: o adsorgraniofiamal com
10/ Last date for reczipt of Xpresson of mterest | 26-August-2026

11 Date of ssue of pravisional list of 01-September-2028

__| prospective resolution applicants T

12/ Last date for submission of abections to (6- Septernber -2026

ke prowsnnalhsl AR

13 Date of issue of final Hslofprospecuve 11- Septamber -2026
resolution applcants

14, Daie of issue of information memorandum, | 16- Septembar -2026
avaluation matnx and raquest for resolutian
plans 1o prospecive resoltion applicants
15] Last date for submission of resolution plans | 16- Octoder -2028

16| Process emai id 1o submt Expression of iraerest | crp.adsongranito@gmat.com

17 {Details of tha comparate deblor’s Not Applicabla
__| registration status as MSME) 1l e
Sdi-
IP Mirtunjay Singh
Authonzed Represantative of Truue IPE LLP
Interim Rasoluticn Professional of
Dase: 12.08 2026 Mis ADISON GRANITO PRIVATE LIMITED
Prace. Ahmedabad Regn, No. - IBBI NO, IBBNIPE-0151/1PA-172023- 2450052
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